| TEM NO 73 REG STRAR COURT. 2 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 4361/ 2014

JI TENDER KUVAR SHUKLA Petitioner(s)
VERSUS

THE STATE OF U. P. & ORS. Respondent ( s)

(with office report)

Date : 21/11/2014 This petition was called on for hearing today.

For Petitioner(s) M . Mahesh Kr. Tiwari, adv.
Dr. Kailash Chand, Adv.

For Respondent (s)
M. Syed Mehdi | nmam Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Await the return of the service of notice already issued to
the respondent Nos. 1 & 3. The respondent No.2 has failed to file
the counter affidavit within the period stipulated under the rules.

Li st again on 5.02.2015.

(M K HANJURA)
Regi strar
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